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Bank of Indla

BOI

MUMBAI (MAIN) BRANCH
EXECUTOR & TRUSTEE DEPARTMENT
70/80, M.G. Road, Fort, Mumbai - 400 001

ISSUE OF DUPLICATE SHARE CERTIFICATE

Bank of India being the Executors of the Will of late Mr. AbdulRazak Abdulla Hoosein
do hereby give public notice that we were not handed over the share certificate of Flat
No.11, 1 st Floor, Mistry park Annex, Bomanji Petit Road, off. Bhulabhai Desai Road,
Bombay 400036 which is forming part as per serial no 4 of the Probated Will dated 26
June, 2018 by the deceased or their relatives. The duplicate share certificate is
proposed to be issued by the society of Mistry Park Annexe as per Executors
request. Any person having objection in respect of the said issuance of duplicate
share certificate are hereby required to lodge their objections in writing with the
Secretary of Mistry Park Annexe at the Society’s registered office within 30 days of
this present notice, failing which the Society shall proceed to issue the Duplicate
share certificate.

To,

M/s. ATl Freight Pvt. Ltd., Plot No. 188,
Jeevan Akshaya, CH-5 4RPD6, Part IVC,
HARKOP, Kandivalli West, Opposite
Pumping Station, Mumbai—400067
Andalsoat

Office No. 412, 413 & 414 Wing, 4th
Floor, “Shree Nand Dham”, Plot No.
59CBD Belapur, Navi Mumbai, Thane,
Maharashtra, Pin—400614.

EC-COM 67 OF 2025

IN THE HIGH COURT AT CALCUTTA
COMMERCIALDIVISION

ORIGINALSIDE

Dear Sir,

Please take notice that the above
mentioned application under Section 36
of the Arbitration and Conciliation Act,
1996 filed against you will be listed
before the Hon’ble Judge of the Hon’ble

High Court at Calcutta taking matters

Sd/-
Place : MUMBAI h .
Date : 12103/2026 Authorized Officer
FORM A
PUBLIC ANNOUNCEMENT
(Under ion 6 of the y and

Board of India
ions, 2016)

(Insolvency Resolution Process for Corp Persons)

FOR THE ATTENTION OF THE CREDITORS OF
ANMOL INNOVATIVE ELECTRICAL PRIVATE LIMITED

under Section 36 of the Arbitration and
Conciliation Act, 1996 on April 9, 2026 or
so soon thereafter as and when the
business of the Hon’ble Court shall
permit.

In case you remain unrepresented on the

This is to inform to the general public
that, the Proposed ‘Residential
development with shops on Gut No. 871
+ 872 + 878 (pt.) at Village: Chikhali,
Taluka: Haveli, District: Pune.
Maharashtra has been accorded
Environmental Clearance from
Environment & Climate Change
Department, Mantralaya, Govt. of
Maharashtra vide EC Identification no
EC24C3801MH5859114N and file no.
SIA/MH/INFRA2/501565/2024; dated:
13/09/2025. Copy of the said
Environmental Clearance letter is
available with the Maharashtra
Pollution Control Board and may also be
seenat websiteat
http://parivesh.nic.in
Sd/-
M/s. Raghav Trambakeshwar
Developers LLP
A - 710, Crystal Plaza,
Opp. Infinity Mall, Andheri Link Road,
Andheri West, Mumbai - 400053,
Maharashtra.

Relevant Particulars

day of hearing in spite of this notice, the

Name of corporate debtor Anmol Innovative Electrical Private Limited.

petitioner shall pray for leave of the

NI

Date of incorporation of corporate | 06062013

debtor

Hon’ble Court to proceed with the matter

inyourabsence.
SINHA & COMPANY

. | Authority under which corporate
debtor is incorporated / reg i

Registrar of Companies, Mumbai Il

Advocate for the Petitioner

Corporate Identity No. / Limited U74120MH2013PTC244099
Liability Identification No. of

corporate debtor

5, Kiran Shankar Roy Road,
Kolkata 700001

5. | Address of the registered office
and principal office (if any) of
corporate debtor

Building no.3,Topaz Industrial Estate,Unit No. 103, 104, 114,
115, Sativali road, Village Waliv, Vasai(E) Thane,
Maharashtra, India, 401208

PUBLIC NOTICE
Notice is hereby given to the public at

large that, Late Kamlakar Ramchandra
Chavan the owner of Flat No. 606, on 6"
Floor, admeasuring 228 sq. fts. (Carpet

area) in the building known as
Gokuldham (C-Wing) Co.-Operative

6. | Insolvency commencement date | 0903-2026
in respect of corporate debtor

7. | Estimated date of closure of 05092026
insolvency resolution process

8. | Name and regjstration number of | Satyendra K Sinha

the insolvency professional acting
as interim resolution professional

Reg.No.IBBI/PA-002/P-N01320/2025-26/14589

Housing Society Limited, situated CTS
No. 386 of Village Tardeo, Sane Guruji

. | Address and e-mail of the interim
resolution professional, as
registered with the Board

D-2001, Panchshil Towers, Haveli-Wagholi, Kharadi,
Near EON [T Park , Pune Maharashtra-412207

Marg, Tardeo, Mumbai, 400034,
expired on 15/01/2005, leaving behind 1)
Mrs. Kalpana Kamlakar Chavan - Wife 2)
Mrs. Shubhada Vikas Mane (Nee Name

Sapana Kamlakar Chavan — Daughter)
3) Mrs. Swara Sachin Dalvi (Nee Name
Poonam Kamlakar Chavan - Daughter)

4) Late Yogita Jeetendra More (Nee

Name Yogita Kamlakar Chavan -
Daughter) her legal heir Mr. Jeetendra
Shrirang More 5) Mr. Prasad Kamlakar

Chavan - Son, the said legal heirs 1 to 4
intend to release their undivided shares
in favour of one of the legal heir Mr.
Prasad Kamlakar Chavan.

Any person or legal entitles have any

10.| Address and e-mail to be used for | Office: 401, Vascon Gamets Bay Near Hotel Four Point by
correspondence with the interim Sheraton Viman Nagar, Pune-411014
resolution professional irp.anmoliepl@gmail.com

11.| Last date for submission of claims | 23032026

12.| Classes of creditors, if any, under | N/A
clause (b) of sub-section (6A) of
section 21, ascertained by the
interim resolution professional

13.| Names of Insolvency Professionals | N/A
identified to act as Authorised
Representative of creditors in a
class (Three names for each class)

14.| (@) Relevant Forms and https://ibbi.gov.in/home/downloads
(b) Details of authorized N/A

representatives are available at:

rights, titles, claims, benefits in respect of
the said property or any part thereof by
way of inheritance, sale, transfer, share,

Notice is hereby given that the National Company Law Tribunal, Mumbai Bench, Court IV,
has ordered the commencement of a Corporate Insolvency Resolution Process of the Anmol
Innovative Electrical Private Limited on 09th March 2026 in C.P.(IB) No.459/MB/2024.
The creditors of Anmol Innovative Electrical Private Limited are hereby called upon to
submit their claims with proof on or before 23rd March 2026 to the Interim Resolution
Professional at the address mentioned against entry No. 10.
The Financial Creditors shall submit their claims with proof by electronic means only. All
other creditors may submit the claims with proof in person, by post or by electronic means.
A Financial Creditor belonging to a class, as listed against the entry No. 12, shall indicate its
choice of authorized representative from among the three insolvency professionals listed
againstentry No.13 to act as authorized representative of the class in Form CA.
Submission of false or misleading proofs of claim shall attract penalties.
Date: 12-03-2026.
Place: Mumbai.
Satyendra K Sinha
IRP of M/s. Anmol Innovative Electrical Private Limited.
IBBI Reg No.IBBI /IPA-002/IP-N01320,/2025-2026/14589
AFA No. AA2/14589/01/311226/204049, Valid Till

mortgage, charge, lease, lien, license,
assignment, exchange, tenancy, gift,
encumbrance, easement, succession,
maintenance, trust, possession or
otherwise of whatsoever nature is hereby
required to make the same known along
with documentary evidence to the
undersigned within Seven (7) days from
the date of publication of this notice of
such claim, if any, failing which they shall
be deemed to have given up such claim/s
and such claim/s will not be enforceable /
binding on my client.
Date: 12/03/2026 Sd/-

Adv. Sabina Shaikh
Office at :- Shaw Blossom Chsl, C 3 Wing,
Flat No. 4, Ground Floor, S. T. Depo Road,
Nallasopara West, 401203.

() State Bank of

Branch-SARB Thane (11697) : 1st Floor, Kerom Building ,Plot No.1
Circle No.22, Thane (West) 400 604. e-mail ID of Branch:

India

12, Wagle Industrial Estate,
sbi.11697@sbi.co.in

s NO OR S/ 0 VIMOVAB PROPER

SECURITY INTEREST (ENFORCEMENT) RULES, 2002

Authorised Officer of State Bank Of India, the Secured Creditor, will be sold on “ As

Abdul Wahid Wamik Shaikh

Rs. 15,40,000/-(Rupees Fifteen Lakh Forty Thousand Only)
The intending bidders should make their own independent inquiries regarding encu

registration fee as per the practice followed by M/s PSB Alliance Private Limited well b

Appendix - IV-A [See Provisio to rule 8(6)]

E-AUCTION SALE NOTICE FOR SALE OF IMMOVABLE ASSETS UNDER THE SECURITISATION AND RECONSTRUCTION OF
FINANCIAL ASSETS AND ENFORCEMENT OF SECURITY INTEREST ACT, 2002 READ WITH PROVISO TO RULE 8(6) OF THE

Notice is hereby given to the public in general and in particular to the Borrower(s) and Guarantor(s) that the below described
immovable property mortgaged/charged to the Secured Creditor, the Physical possession of which has been taken by the

there is” basis on 27.03.2026, for recovery of Rs.2,04,19,059.00 (Rupees Two Crore Four Lakh Nineteen Thousand and Fifty
Nine Only)ason30.07.2023 with further interestincidental expenses and costs there on due to the secured creditor from Mr.

The reserve price will be Rs. 1,54,00,000 (Rupees One Crore Fifty Four Lakh only) and the earnest money deposit will be

and claims / rights / society / builders dues affecting the property prior to submitting their bid. In this regards, e-auction
advertisement does not constitute and will not be deemed to constitute any commitment or any representation of the Bank.

The Bidders should get themselves registered on (https://baanknet.com) by providing requisite KYC documents and

LEGAL DECLARATION / PUBLIC NOTICE
FOR INVITING CLAIMS

Public Notice is hereby given to the general
public at large that Mr. Ashok Nair and
Mrs. Shailaja Nair, being the absolute, lawful
and bona fide owners and in peaceful
possession of Flat No. 701, situated in Parle
Silverlight Co-operative Housing Society Ltd.,
North of Irla Nalla, Vile Parle (West), Mumbai -
400049, have expressed their intention to sell,
transfer, convey and assign all their right, title
and interest in respect of the aforesaid
premises.

Any person, individual, authority, bank,
financial institution, body corporate,
partnership firm, government department or
any other entity having or claiming any right,
fitle, interest, share, claim, demand, charge,
lien, mortgage, encumbrance, inheritance
right, tenancy right, license, trust interest,
litigation, attachment, or any other claim of
whatsoever nature in respect of the said
property, by way of sale, exchange, gift,
inheritance, mortgage, charge, possession,
easement or otherwise, is hereby called upon
to make the same known in writing along with
supporting documentary evidence to the
undersigned within 15 (Fifteen) days from the
date of publication of this notice.

If no such claim, objection or demand is
received within the stipulated period, it shall be
deemed and conclusively presumed that no
person has any claim whatsoever in respect of
the said property and the title of the aforesaid
owners shall be treated as clear, free,
marketable and unencumbered, and thereafter
the proposed sale / transfer shall be completed
without any further reference to any such claim.
Any claim received thereafter shall be
considered waived, abandoned and barred,
and the concerned party shall not be entitled to
raise any objection or claim in respect of the
said property in future.

Place: Mumbai

Date: 12/03/2026

For and on behalf of the Concerned Party
Through Advocate

Mr. Sandeep Ramratan Gupta

Advocate, High Court

Office No. 201, SSAS Complex,

TCG Compound, Besides Gundecha Enclave
Opp. Crescent Business Park,

Kherani Road, Sakinaka

Mumbai - 400072

Email: chambersofadv.sandeepgupta@gmail.com
Mobile: 9819930130

is Where is”, As is What is” and Whatever

mbrances, title of property put on auction

efore the auction date.

Date & Time of public E-Auction 27.03.2026 from 12.00PM to 4.00PM with unlimited extensions clause of 10 minutes each.
i Reserve Earnest Money | Bid increase | Date & time
Detail of Property/Property ID No Price (in Rs) Deposit(Rs) | A t(Rs) | of inspecti
Flat No. 3 (Row House No.3), admeasuring area approx. 1000 sq ft Rs. Rs. Rs 18.03.2026
carpet, 2nd Floor, Plot No.195, Sector No. 28, Near Tilak College, | 1,54,00,000/- | 15,40,000/- 50,000/- | 12 pmto
Vashi Navi Mumbai Maharashtra 400703 3.00 pm.
Property ID No :-SBIN200054640429

Chetan Sakunde, Case Officer Mob.No.8850186509

Date:- 11.03.2026
Place:- Thane

For detailed terms and conditions of the sale, please refer to the link provided in State Bank of India the Secured Creditor’
Website www.shi.co.in ,https://baanknet.com, https://shi.co.in/web/shi-in-the-news/auction-notices/sarfaesi-and-
others and https://baanknet.com, or contact to Mr. Sunny Agarwal, Case Lead Officer Mob.No. 8269060092 & Mrs

Sunny Agarwal
Chief Manager & Authorised Officer
State Bank of India

Demand Notices under section 13(2) of the said Act, calling upon the Borrower(s), to repay the amount
the respective Demand Notice(s) issued to them. In connection with above, notice is hereby given, once
Borrower(s) to pay within 60 days from the publication of this notice, the amounts indicated herein below,

as on date of Demand Notice and security offered towards repayment of loan amount are as under:

DEMAND NOTICE
Under Section 13(2) of the Securitisation And Reconstruction of Financial Assets And Enforcement of Security Interest
Act, 2002 (the said Act.) read with Rule 3(1) of the Security Interest (Enforcement) Rules, 2002 (the said Rules). In
exercise of powers conferred under Section 13(12) of the said Act read with Rule 3 of the said Rules, the Authorised
Officer of IIFL Home Finance Ltd. (IIFL HFL) (Formerly known as India Infoline Housing Finance Ltd.) has issued

further interest from the date(s) of Demand Notice till the date of payment. The detail of the Borrower(s),

mentioned in
again, to the
together with

3— 3fd rcudrea fAfasr mwavT a1 G&AT—NREP/GIRIDIH/31/2025-26

| Nomice | PUBLICNOTICE

NOTICE is hereby given that we are investigating the ownership rights of
Kalpataru Limited in respect of the land, hereditament and property more
particularly described in the Schedule written herein below.
All persons/entities having any right, title, claim, benefit, demand or interest in
respect of the under mentioned land by way of sale, exchange, let, lease, license,
assignment mortgage, inheritance, bequest, succession, gift, lien, charge,
maintenance, bequest, easement, trust, possession, family arrangement/
settlement, Decree or Order of any Court of Law, contracts/ agreements,
development rights, partnership or otherwise of whatsoever nature, are hereby
required to make the same known in writing, along with documentary evidence
/authenticated copies of relevant documents to the undersigned at the address
mentioned below within 15 days from the date of publication of the public notice,
failing which they shall be deemed to have given up such claim or claims, if any.
SCHEDULE
All that piece and parcel of land, hereditament and property situated at
Wakdewadi, Pune-Mumbai Road, Pune 411005, bearing Sub Plot No. 3
totally admeasuring 22750 sq. ft. i.e. about 2114 sqg. mtrs. (which total area
is inclusive of an area admeasuring 270 sq. mtrs. under road widening that
has been acquired by the Pune Municipal Corporation and compensation
in lieu whereof is yet receivable) out of Final Plot No. 21 of Town Planning
Scheme — Sangamwadi, Pune, and bearing corresponding City Survey No.
15/1 (Part) and corresponding Survey Nos. 16/2/2, 17/2/2 & 18A/1/2 of Village
Bhamburda, Shivajinagar, Tal. Pune City, Dist. Pune, within the limits of the
Pune Municipal Corporation and within the jurisdiction of the Sub-Registrar
Haveli, together with the existing building “KALPATARU INFINIA”, comprising
of three basements, Restaurant and Parking on Ground Floor and Parking on
First and Second Floor along with 8 upper floors and a terrace above, as per
sanctioned building plans, along with all future FSI and or increases thereof,
along with all appurtenances, premises, easements, and other incidental rights
and benefits thereto, and bounded as follows:
Towards East — By Pune Mumbai Road
Towards West — By Sub Plot No. 1 of Final Plot No. 21
Towards South — By Sub Plot No. 1 of Final Plot No. 21
Towards North — By Final Plot No. 20 (Government Milk Dairy)
Pranav Shelar
Advocate
917/11 Shelar Bungalow,
Ganeshwadi, Deccan Gymkhana,Pune 411004.

Pune
Date: 12.03.2026

www.freepressjournalin

CAN FIN HOMES LTD.

F-12, 1st Floor, Suyojit Sankul, Above Bafna Jewellers,
Sharanpur Road, Nashik-422002. Ph.: 0253-2318305.

Mob.: +91 76250 79207 | Mail ID- nashik@canfinhomes.com
CIN: L85110KA1987PLC008699

CanFin Homes Ltd
(SPONSOr: CANARA BANK)

oM e LORS e DEPOSITS
Translaling Dreams iate Realily

Description of the Inmovable Property

BRIHANMUMBAI MUNICIPAL

CORPORATION

TREE AUTHORITY

PUBLIC NOTICE

In accordance with the provision under section 8
(8) (C) of the Maharashtra (Urban Areas) Protection &
Preservation of Trees Act 1975 (As modified upto
January 2018) 02 proposals from ‘M/East’ Ward, 01
proposal from ‘M/West’ Ward in Zone-V & 02 proposals
from ‘N’ Ward in Zone- VI i.e. Total-05 proposals for
removal of trees is approved by Municipal
Commissioner, Chairman, Tree Authority BMC under
sub section (6) of section (8) of the said Act.

The information of the trees for cutting /
Transplanting in above mentioned proposals is
available on BMC website -
https://portal.mcgm.gov.in/ - About us Ward /
Department Manuals /Gardens & Tree Authority. 135
(M/East), 136 (M/East), 138 (M/West), 139 (N), 140

(N)

Supdt. of Gardens & Tree Officer
Office of Supdt. Of Gardens & Tree Officer,
2nd Floor, Humboldt Penguin Bldg., V.J.B. Botanical
Udyan & Zoo, Sant. Savta Mali Marg,
Byculla (East), Mumbai-400027
Tel. No. 23742162, Email - sg.gardens @ mcgm.gov.in

Sd/-
Supdt. Of Gardens & Tree Officer

PRO/3254/ADV/2025-26
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APPENDIX - IV-A
[See Provision To Rule 9 (1)]

Sale Notice for Sale of Immovable Properties

E-Auction Sale Notice for Sale of Immovable Assets under the Securitisation and
Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002
read with provision to Rule 9(1) of the Security Interest (Enforcement) Rules, 2002.
Notice is hereby, givento the public in general and in particular to the Borrower (s) and
Guarantor (s) that the below described immovable property mortgaged/charged to
the Secured Creditor, the Physical Possession of which has been taken by the
Authorised Officer of Can Fin Homes Ltd., Nashik Branch, will be sold by holding e-
auction on "As is where is", "As is what is", and "Whatever there is" on Dt.
31/03/2026 for recovery of Rs. 21,66,923/- (Rupees Twenty One Lakhs Sixty Six
Thousand Nine Hundred Twenty Three Only) due to Can Fin Homes Ltd. from Mr.
Sandip Ambadas Ghatolkar (Borrower) and, Mrs. Sarala Sandip Ghatolkar
(Co- Borrower) as on 11/03/2026, together with further interest and other charges
thereon. The Reserve Price will be Rs. 14,50,000/- (Rupees Fourteen Lakhs Fifty
Thousand Only) and the Earnest Money Deposit will be Rs. 1,45,000/- (Rupees
One Lakh Forty Five Thousand Only)

Row House on Plot No. 15/P Westside on Ground and First Floor in, "Vakratund
Bungalow", Plot No. 15, S No. 923 (1160), Sinner Shiwar, Behind Sai Baba
Temple, Near Udyog Bhavan, Sinner, Nashik- 422103 with boundaries as per site
East- By Property of Mrs. Ranjana Dumbare, West: Plot No. 14, South: Vatsalya
Apartment, North: Road

Encumbrances : NIL

The detailed terms and conditions of the sale are provided in the official website
of Can Fin Homes Ltd., (https://www.canfinhomes.com/SearchAuction.aspx).
Link for participating in e-auction: www.auctionbazaar.com

Sd/-
Authorised Officer
Can Fin Homes Ltd.

Date: 11.03.2026
Place: Nashik

IN THE COURT OF SMALL CAUSES AT MUMBAI
R.A.D. SUIT NO. 1314 OF 2024

Ms. Shamoni Mulay,

an Adult, age 42 years,

Occ : Service, residing at,

Flat No. 1, Ground Floor,

110, Govind Sadan,

4th Lane, Hindu Colony,
Dadar (East), Mumbai-400014

Versus
Sarala alias. Sunanda Bhaskar Joshi
Age : Adult, Occ : Not Known
Shashikala alias Susangati Mahadeo Gokhale
Age : Adult, Occ : Not Known
Mahadev Vinayak Gokhale
Age : Adult, Occ : Not Known
Vasant Vishnu Bhide
Age : Adult, Occ : Not Known
Tejaswini Vinay Vedak
Age : Adult, Occ : Not Known
Rutu Abhijit Samant
Age : Adult, Occ : Not Known
Rutuja Devendra Joshi
Age : Adult, Occ : Not Known
Priyadarshini Arvind Waje
Age : Adult, Occ : Not Known
Vikram Govind Bhide
Age : Adult, Occ : Not Known
Yogesh Govind Bhide,

Age : Adult, Occ: Not Known

Defendant No. 1 to 10

all residing at 110, Govind Sadan, 4th Lane,
Hindu Colony, Dadar (East), Mumbai-400014
The Court Receiver,

High Court, Bombay,

being custodial legis, vide

order dated 17th June 2002 of

Hon’ble High Court, having its

Office at Bank of India

Building, 2nd Floor, Fort, Mumbai-400001
To,

The Defendant Nos. 1, 2, 3 and 9 abovenamed,

WHEREAS, the Plaintiff abovenamed has institutedthe
above suit against the Defendants praying therein that it be
declared that the Plaintiff is the tenant inrespect of the suit
premises being Flat No. 1, GroundFloor, 110, Govind Sadan, 4th
Lane, Hindu Colony, Dadar (East), Mumbai-400014 and for such
other andfurther reliefs, etc., as prayed in the Plaint.

You are hereby summoned to appear and directed tofile your
Written Statement within 30 days from theservice of summons
before the Hon'ble Judge presidingin COURT ROOM NO. 12, 4th
FLOOR, OLD BUILDING, COURT OF SMALL CAUSES,
LOKMANYA TILAK MARG, DHOBI TALAO, MUMBAI-400002, in
person or byauthorized Pleader duly instructed and able to
answerall material questions relating to suit or who shall
beaccompanied by some other person able to answer allsuch
questions on 20th March, 2026 at 2.45 p.m., in theafternoon, to
answer the above Plaint, and as the dayfixed for your appearance
is appointed for the final disposal of the suit, you must be
prepared to produce all your witness on that day and you will bring
with youor send by your Pleader, any documents on whichintend
to reply in support of your defence and you arehereby required to
take notice that in default of fillingWritten Statement, or your
appearance on the daybefore mentioned, the suit will be heard
and determinedin your absence.

You may obtain the copy of the said Plaint from Court Room
No. 12 of this Court.

...Plaintiff

—_
(=]
-

11

-

...Defendants

Given under Seal of the Court,
this 20th day of February, 2026
Sd/-

Registrar

amount due

[Name of the Borrower] Demand Notice Date

Description of secured asset (Immovable property)

(s)/ Guarantor (s) & Amount
Mr. Bharat Mehda Ug-Mar-fﬁ'ZE, Rs.E.’mQﬂ-
Bharat Enterprise Mrs. (Rugees Eight Lakh Thirty

All That Piece And Parcel Of The Property Being:
Floor No. 1 Wing B, Building No 5,, Vrindavan N

Village Pamtembhi,Navapur Road, Palghar, Maharashtra, India,

Flat No 101,
lagari, Boisar,

#BMSICL

Bihar Medical Services & Infrastructure Corporation Limited
A
3rd floor, Swasthya Bhawan, Behind IGIMS, Sheikhpura,
Adjacent to State Health Society, Patna 800014,

@?I1CICI Bank

Branch Office: ICICI Bank Ltd., Ground Floor, Ackruti Centre, MIDC, Near
Telephone Exchange, Opp Ackruti Star, Andheri East, Mumbai- 400093.

PUBLIC NOTICE-TENDER CUM E-AUCTION FOR SALE OF SECURED ASSET

See proviso to Rule 8(6)

Gulamnabi Sag;
(Prospect No 867369)

Fifty Paise Only)

q. Ft)
Up_Area, Super_Built_Up_Area Property Area: 358, 367, 514

Mr. Pudhuraja Kumar
Mrs. Petchiammal

03-Mar-26, Rs.1659802/-
(Rupees Sixteen Lakh Fifty

Notice Inviting Tender No.-BMSICL/2025-26/ME-465

All That Piece & Parcel Of The Property Being: Flat No 101,C
Wing, Bldg Orion, Thakur Galaxy, Boisar SW ), Boisar,

Only through E- Tender on website:-https://eproc2.bihar.gov.in)

Prospent 'ﬂfﬂ‘é’sda'gsm) HUndre Mo Griy) A Ao R I o FUIr Property Type: Phone/Fax: +91612 2283287,+ 91612 2283288 Gout. o Biar _ _ Notice for sale of immovable asset(s) . o
N Ko S S| 052, B 82805 AT T Poce nd P O Th Prry Berg: Tt o (Notice Inviting E-Bids) Aasets and Enforcement of Security Imierest Act, 2002 read with provise 1 Rule 8 (6) of the Securty Itereet
gesoShedin | ek Ea, |10 sl SmtiEegmen ] | oo o th procrmen, Rt Contrack and gl of Mo Eqpmns ot o st || s and Efercemert o Secury ' Z y

Hun red Six Rupees And | Ares Adm (In Sq. FL): Froperly Type: Carpel Area, Buil Institutions of Bihar. This notice is hereby given to the public in general and in particular to the Borrower(s) and Guarantor(s) that the

below described immovable property mortgaged/ charged to the Secured Creditor, the Physical possession of
which has been taken by the Authorised Officer of ICICI Bank Limited will be sold on'Asis where is','As is what is'
and 'Whatever there is' as per the brief particulars given hereunder;

Umesh Ramesh
Ambekarorg, Mr.Umesh
Ramesh Ambekar, Mrs.

Rekha Ramesh
Ambekar, Narendra R

Rs.2183934/- (Rupees
Twenty One Lakh Eighty
Three Thousand Nine
Hundred and Thirty Four

Survey NO. 588, Mouza No. 110 , House No. 627,Ward NO. 4,
PH.No 19 , Mouja Waigaon (Ni), Taluka & District Wardha ,
Maharashtra , 442001 . Area Admeasuring (In Sq. Ft.): Property

Cost of the tender document

Rs.11,800/- (Eleven Thousand Eight Hundred
Rupees only) Non-refundable.

Type: Land_Area , Super_Built_Up_Area Property Area: Tender Processing Fee

Rs 590/- (on the website of
https://eproc2.bihar.gov.in )

Sanjari Fabrication
Mrs. Salma Sarfarj

Khan
Mr. Sarfraj Sami khan
(Prospect No
1L10476871, 823854)

Ambekarorg ( Prospect onl 1183.16 , 1519.54
No IL10982609) niy)
10/03/2026, 823854 is  |All that piece and parcel of the property being: Flat No.201 2nd 1
Mr. Shahnawaz Khan | Rs.476090/- (Rupees Four |Floor, Building

Lakh Seventy Six Thousand
and Ninety Only) &
1L10476871 is
Rs.439694.06/- (Rupees
Four Lakh Thirty Nine
Thousand Six Hundred
Ninety Four & Six Paisa )

0.51-6, Shubh?rah Cluster 1 Co.Operative
Housing Ltd, Tata Housing Colony, Betegaon Boisar East,
Palghar, 401501, Maharashtra,India . Area Admeasurin éln Sq.
Ft.): Property Type: Area_Admeasuring Property Area:

If the said Borrowers fail to make payment to IIFL HFL as aforesaid, IIFL HFL may proceed against the above
secured assets under Section 13(4) of the said Act, and the applicable Rules, entirely at the risks, costs and conse-
quences of the Borrowers. For, further details please contact to Authorised Officer at 3rd Floor Oberai Chambers,
Opposite Government Milk Scheme, Jalana Road Aurangabad - 431003/ BM6238>306-310, 3rd Floor, Parikh
Commercial Centre, Premium Park, Bolinji Agashi Road, Above OTW Hotel, Virar (West) - 401303/ IIFL House, Sun
Infotech Park Road No. 16V, Plot No.B-23 , Thane Industrial Area, Wagle Estate, Thane - 400604 or Corporate
Office: IIFL Tower, Plot No. 98, Udyog Vihar, Ph-IV Gurgaon, Haryana.

To participate in E-Tendering the tenderer will have to be registered with E-Tendering service
provider. For this help desk — mjunction services limited RJ complex, 2nd Floor, Canara Bank,
Campus, khajpura, Ashiana road, P.S —Shastri Nagar, Patna-800014, Toll Free No.-18005726571,
0 Email-ID: eproc2support@bihar.gov.in canbe approached.
Any queries and questions regarding the tender should be addressed to MD BMSICL (either
through letter or through e-mail:- md-bmsicl-bih@nic.in and/or bmsicl.equipment@gmail.com
or contact no.0612-2219634/35) up to 7 days before of closing of online bid registration.

PR. No. 026166 (B&C ) 2025-26

GM (Procurement)
BMSICL, Patna

F’Iace: Maharashtra, Date: 12-03-2026

Sd/- Authorised Officer, For IIFL Home Finance Ltd.

For further details please visit : www.state.bihar.gov.in/prdbihar
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Date : March 12, 2026
\Place: Mumbai

Kumar  (Prospect Nine Thousand Ei?ht Maharashtra, India, 401501 Area Adm. (In Sq.Ft. Property Type: The Bihar Medical Services and Infrastructure Corporation Limited, Patna invites e-bids from interested parties
No IL10008950) Hundred Two_Only) Carpet_Ar.ea, Super_Buitt_Up_Area Property A.rea' 312, 55 for Procurement, Rate Contract and supply of Medical Equipment for different Government Health Institutions Sr. Name of Details of the Amounff Reserve Date and Date &
Mr.Rakesh Jaywant 09-Mar-2026, All That Piece And Parcel Of The Property Being: Flat No.202, of Bihar as listed below:- No. CBOérower(s)// Secured asset(s) Outstandingl_Price | Time of | Time of
Sawant Mrs.Ridhi Rs.1808380/- %Rupees Floor No. 2, Wing B, Enrich Eva Viviana, S No 21/8 21/9 21/11 - - 8 OFI'OWGF/S with known Earnest | Property [E-Auction
Rakesh Sawant Megh- | _ Eighteen Lakh Eight ~ 21/12 2113 V|I\age Nadgaon Tal-Shahapur Thane 421601 1 RH View Box l 2 ‘ Mechanical Shaker/Rotor L ugrantorsN encumbrances, if any Money |Inspection

nath Sound Service | Thousand Three Hundred [Area Admeasuring (In  Sq. Ft% Property  Type: 3 High Performance Liquid Chromatography (HPLC) Machine oan Account No. Deposit
(Prospect No 1L10226636) Eighty Only) Super_Built_Up_Area Property Area: 410 g 9q graphy A ® © D) &) ® ©
M. Firoj Fakim-aham- | oo w2006 Rs 5761801 | A Il Piece And Parcel Of The Properly Being: Cls No 2173, Tender Schedule - - A

kirm-al -Mar- - |1 No 1021192, Sanjay Nagar Road. Bihind leé Factory, S 1. [Mr.Virendrakumar Flat No 303, 3rd Floor, Wing- D, Rs. Rs. March April

Tr;ae?ss,&}rasl%wab;t (Rupees Five Lakh N; :r Shrlram?)?ljray Naegaarr ?i?;a |Mlgwdacne i (r)nrgdngmaary Re-Tender Reference No. BMSICL/2025-26/ME-465 Harikishan Sharma  |Building No- A Type, Nav S%qkti 21,66,309/-| 15,70, | 18,2026 | 17, 2026
Firoj Shekh %Prospect Se‘ll-lel%rsez(gr?]ltjsaorﬁ ())”e Maharashtra, India, 413709 Area Admeasuring (In Sq. Ft): Date of Pre- Bid Meeting 18"March 2026 at 15:00 Hrs in Conference hall of (Borrower) Apartment, Survey No 115, Hissa No- As on 000/~ | From From

ho IL10689989) ghty Only) | Property Type: Area_Admeasuring Property Area: 1076 BMSICL, 3 Floor, Swasthya Bh awan, IGIMS Mrs. Sunita Bhimrav |35 & 44 A, Near R.k Palace Hotel, Olglczzr(():g6 Rs. 02:00 PM 1(%:00 Ac’\iA

Mr. Umesh Rajendra |09-Mar-26, Rs.881669.96/- | All That Piece And Parcel Of The Property Being: Property Campus, Sheikhpura, Patna (Bihar) More (Co-Borrower) |Chandansar, Village- Kopari, Virar, ' 1,57, 05_38 PM nwar
Mali Mr. Rajendra Mali CSRupees Elght Lakh Eighty |Bearing Milkat No. 2646, Situated At Village Betawad, Taluk . . B Loan Account No- Thane- 401303. Admeasuring an area 000/- :

Mrs. Kalabai Mali | One Thousand Six Hundred | Shindkhed, District Dhule, Maharashtra, 425403 Area All Pre-bid queries to be submitted through e- LBMUMO0004898774 of Flat Having 30.86 Sqmtr of Built Up

(Prospect No Sixty Nine Rupees And | Admeasuring _(In Sq. Ft): Property Type: Area_Admeasuring mail on bmsicltenderequipment@gmail.com LBMUMO00004898775 | Area (Inclusive of Balcony Area)
1L10699636) Ninety Six Paise Only) | Property Area: 750 th . 3 .

Mr. Bhosale Shahu | 09-Mar-26, Rs.1454504/- | All That Piece And Parcel Of The Property Being: Mikat No. Upto 20 '.V'a'Ch ?026"" 17:00 Hrs. 2. | Shakti Kumar Pandey [Flat No. 203, 2nd Floor, "Fia Enclave", Rs. Rs. March April
Shridhar Mrs. Rukmin éRupees Fourteen Lakh | 130, Situated At Village Vitthalwadi, Taluka & District Dharashiv, (Note:- No Pre-bid queries f”°“|d be en_tertalned (Borrower) Avinash ~ [Plot No. 124, Survey No. 826, Village 15,20,111/- 16508/0 18, 2026 17# 2026
Bhosale Dudh Vyavsay lflt-Y Four Thousand Five |Maharshtra, 413501 Area Admeasunng (In Sq. Ft.): Property after the above mentioned dead line) Vinod Pandey (Co- Mahim, Tal- Palghar (West), Palghar- S on - I_=rom From
[(Prospect No IL10867159)|  Hundred Four Only) | Type: Area_Admeasuring Property Area: 1500 Last date and time of submission of 08" Aori . Borrowers) LAN No- |401404. Admeasuring An Area of March R 11:00 AM| 11:00 AM

_ _ pril 2026 upto 17:00 Hrs. 05, 2026 S. to Onward
Mr. Akshay Raju Kale 09-Mar-2026, All That Piece And Parcel Of The Property Being: Malmatta No. online bids LBTNE00005777047 |About 27.34 Sq Mtrs Rera Carpet Area ’ 1,56, 02:00 PM
Mr. Raju Govinda Kale |Rs.855966/- (Rupees Eight gggq_}l( I:SBSN Walr)d lt\lp.ISY,Vll\atge lSa’\\}lvalggaon'_l(t ali)“\éqlggiNo. LBMUMO00005828020 000/- i
Mrs. Sunita Raju Kale | Lakh Fifty Five Thousand . Taluka Ner, District Yawatmal, Maharashtra, rea L ime f issi f th April 202 14:00 H .
Kale Trours And Travels| Nine HfL);\dred Sixty Six | Admeasuring (In Sq. Ft.: Property Type: Area_Admeasuring a'st'date and time for submissi - on o 097 April 2026 upto 14:00 Hrs 3. |Mr. Amar Chandulal  |Flat No.605,6th Floor, Bldg No. 02, Rs. Rs. March April
(Prospect No 1L10931018) Only) Property Area: 1054 original documents of EMD Karania (Borrower)  [Paramount Enclave, Village Mahim 27,26,867/— 16308? 20',: 2026 17F, 2026
- : - - i i son - rom
10/03/2026, Al that piece and parcel of the property being Flat no.101, st Date, Time and Place of opening of 09 April 2026 (at 15:00 Hrs.) on the website of {\/A'rdr?hl;]hnqul(lal . gt‘;"'o? E'OUdv OPE_J'F\" |fllte|r:n<Ttlﬁ"0| Mareh 11:68’2,\/1 11.00 AM
Mr. Umar Rashid Khan | Rs.4826487.68/- (Rupees | floor, BId no. D1/1,Yamuna Nagar Welfare Co.op.Hsg.Soc.Ltd, Technical Bid https://eproc2.bihar.gov.in_the office of BMSICL CI é’ ar karania V\(/: oto',a IGLGnWEO:II.4C()]4 quq ghar 05, 2026 Rs. to Onward
UK Sports, Mrs. Forty Eight Lakh Twenty |C.T.S. No. 1(pt), Survey No. 41 (pt) , Situated at Yamuna Nagar| (Co-Borrowers) est, FPalghar- - Admeasuring 1,30, 02:00 PM
Darshani (Prospect No|  Six Thousand Four New link Road , Oshlwara Andheri West) Mumbai, M.H, Date and time of opening of financial To be announced later on Loan Account No- an area of 24.44 Sq.mtr Carpet Area + 000/~
1L10840710) Hundred Eighty Seven and 400053 Area Adm. (In Sq.Ft): Propeny a/pe Super _Built_| ) httos: " . LBMUMO00005539830(5.11 Sq.mtr. Balcony Area
Sixty Eight Paise Only) | Up_Area, Built_Up_Area Property Area: 550.00, 440.00. Bids ttps://eproc2.bihar.gov.in LBMUMO00005781067
ir Narendra R Ambekar, 10/03/2026 Al that piece and parcel of the property beingPlot NO' 8, Validity of Tender 180 Days The online auction will be conducted on the website (URL Link-https://disposalhub.com) of our auction agency M/s

NexXen Solutions Private Limited The Mortgagors/ Noticees are given a last chance to pay the total dues with
furtherinterest by April 16,2026 before 05:00 PM else the secured asset(s) will be sold as per schedule.
The prospective bidder(s) must submit the Earnest Money Deposit (EMD) Demand Draft (DD) (Refer Column E) at
ICICI Bank Limited, Level 3-5, 74 Techno Park, Opp SEEPZ Gate No. 02, Marol MIDC, Andheri East, Mumbai
400093 on or before April 16, 2026 before 04:00 PM Thereafter, they have to submit their offer through the website
mentioned above on or before April 16, 2026 before 05:00 PM along with the scanned image of the Bank
acknowledged DD towards proof of payment of EMD. In case the prospective bidder(s) is/ are unable to submit his/
her/ their offer through the website, then the signed copy of tender documents may be submitted at ICICI Bank
Limited, Level 3-5, 74 Techno Park, Opp SEEPZ Gate No. 02, Marol MIDC, Andheri East, Mumbai 400 093 on or
before April 16, 2026 before 05:00 PM. Earnest Money Deposit DD/PO should be from a Nationalised/ Scheduled
Bankin favour of 'ICICI Bank Limited' payable at Mumbai.
For any further clarifications in terms of inspection, Terms and Conditions of the E-Auction or submission of
tenders, contact ICICI Bank Employee Phone No. 9833699013/8104548031/9168688529.

Please note that Marketing agencies 1. ValueTrust Capital Services Private Limited, 2. Augeo Assets
Management Private Limited, 3. Matex Net Pvt. Ltd., 4. Finvin Estate Deal Technologies Pvt. Ltd., 5. Girnarsoft
Pvt. Ltd., 6. Hecta Prop Tech Pvt. Ltd., 7. Arca Emart Pvt. Ltd., 8. Novel Asset Service Pvt. Ltd., 9. Nobroker
Technologies Solutions Pvt. Ltd. have also been engaged for facilitating the sale of this property.
The Authorised Officer reserves the right to reject any or all the bids without furnishing any further reasons.
For detailed Terms and Conditions of the sale, please visit www.icicibank.com/n4p4s

Authorized Officer
ICICI Bank Limited/
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